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Shahnawaz Khan): (a) and ~b). Du-
ring the cou~se of discussions with 
the Rumanian Minister and hi~ tech-
nical offlcers an after of samples of 
poplars and willows for. trial in 
India was made. Further detaiL; 
have not been worked out so far. 

Friesian Cattle 

183. Shrl Ram Rarkh Yadav: Will 
the Minister of Food and Agri'llllture 
be pleased to state: 

(a) whether it is a fact that the 
Friesian Cattle Club, Australia hal! 
sent 30 pedigreed friesian c'lttle to 
India as a gift; 

(b) if so, the details theredj amI 

(c) its estimated cost? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl 
Shahnawaz Kban): (a) and (b). In 
the course of hils visit to Tndla. the 
P:'esicknt of the Australian Society 
"For ThOSe Who Have Less" offerect 
" frf>c gift of 30 friesian cattle (15 

bulls and 15 heifers) for ?llrT'0se,~ of 
maintaining a pure stock ·1'1 India as 
well as for upgrading Indi;m cattle 
by er()s~bre('ding. The offer was ac-
cepted and it was decided to mnliltaln 
the animals at the Haringha+h F,nm, 
'Vpst. B"nr(nl where C"oss breeding 
work is already in progr~s!< The 
Society ha's recently oeen requested 
to ship the animals. 

(c) The estimated vallie of the 
gift is Rs. 1.20,000. An amount· of 
a:bout Rs. 58 000 is expected to be in-
currea by the Government of West 
Bengal on freight, in.c;uranee anrl other 
incidental charges. 

Food Corporation 

184. Shrl Karol Slngbji: Will the 
Minister of FOOd and AlITioulture be 
pleased to state: 

(a) the considerations which 
weighed with Government for locat-
ing the offices of the Food Corpora-
tion of India at Madras; 

(b) whether this Corporation is to 
function independently or in close 
collaboration with his Ministry; and 

(c) the policy of Government for 
locating new Government offices? 

The Deputy Minister In the Minis-
try of Food and Agriculture (Shri 
D. R. Chavan): (a) As the Corpora-
tions operations would initial-
ly start in the South-
ern Zone where there is scope 
for procuring a significant quantity of 
rice, it was decided that it would be 
most convenient to locate the Head 
Office of the Corporation in that zone. 
It was also felt that Madras would 
be the most suitable place for this 
purpose. 

(b) It is to function in close colla-
boration with the Ministry of Food 
and Agriculture. 

(c) Government offices are located· 
at particular places keeping in view 
the administrative convenience. 

Agricultural Colleges 

185, Shri V. V. Thevar: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether there is any proposal 
to set up agricultural colleges in the 
Districts covered by the Intensive 
Agricultural District Programme; and 

(b) if so, the name of the District 
selected for the setting up of this 
college in the Madras State? 

The Deputy Minister in the Minis-
try of Food and Agriculture (Shrl 
Shahnawall: Khan): (a) No Nch pro-
posal is under the consideration of' 
Government of India. 

(b) Does not arise. 

Prices of Imported Wheat 

r Shri P. C. Borooah: 
Shrl Naval Prabhakar: 

! Shri Yuhpal Singh: 
i Shri S. M. Banerjee: 
I Shrl Bhal'Wat Jha Azad: 

186. ~ Shrl Rameshwar TanU.: 
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Shri D. C. Sharma: 
Sh'i M. L. DwivedJ: 
Shri S. C. Samanta: 
Shri R. S. Tiwary: 
Shrl H'Ukam Chand 

Klchbavaiya: 
Shrl P. R. Chakravertt: 
Shri Maharajkamar Vijaya 

Ananda: 
Shrt Onkar Lal Berwa: 
Sbrl P. R. &heel:' 
Shri Daljit 81qh: 

Il·Et~:" 
Shrt Galsban: 
Shr. Basumatari: 

Will the Minister of Food aIUl Apl-
'4laltare be pleased to state: 

(a) whether Government have 
allowed the prices of imported wheat 
to be raised; 

(b) if ~o, to what extent and in 
what circumstances; and 

(c) whether it is a fact that the 
imported wheat stocks went under-
ground consequent UPQJ1 the announce-
ment of increase in p~j('e from lst 
..January, 1965? 

The Deputy Mini~ter in the Minis-
'try of Food and Agriculture (Shri 
D. R. Chavan): (n) Yes, Sir. 

(b) The is:me price of imported 
'wheat for supply f~om Central stocks 
was raised from Rs. 37.51 to Rs. 4B.OO 
per quintal with effect from 1st 
January. 1965. with a view to main-
taining a reasonable relationship bet-
ween its issue price on the one hand 
and wholesale price of indigenous 
-wheat and coarse ~rnins on the other. 

(e) No, Sir. 

Fishlnll' Harbour, Haldla 

r Shri S. C. Samanta: 
187. ~ Shri M. L. Dwlvedi: 

L Shri Sabodh Bansda: 

Will the Minister of Food and Arrl-
Ilulture be pleased to refer to the reply 

given to. Unstarred Question No. 1421 
on the 15th December, 1004 and state: 

(a) whether the preliminary survey 
for the establishment of a Fishing 
Harbour at Haldia has been made; and 

(b) if so, the model tests which will 
be carried out and for how long? 

The Deputy Minister in the MiDis-
try of Food and A,rlculture (Shrl 
D. B. Chavaa): (a) The Calcutta Port 
Trust has been requested to conduct 
a preliminary survey for the estab-
lishment of a tlshing harbour at 
Haldia. 

(b) Model tests with regard to the 
Drientation of the lock entrance to the 
harbour will have to be carried out 
for a period of about 8 to 8 weeks. 

Soli COIUIervation 

188. Shri Yaahpal Singh: Will the 
Minister of FoOd and AJ'rloltltare be 
pleased to refer to the reply given to 
Starred Question No. 285 on the 1st 
De:embcr, .1964 and state: 

(a) whether there is 
under consideration 
forests to improvl.' thl' 
Jands; and 

any proposal 
to preserve 

agriooltural 

(b) if so, the amuunt all:;;~ated for 
lll~ purpose during the Third Five 
Year Plan? 

The Deputy Minister in the MiDIB-
try f Food and A&Tiou·.ture (Sbrl 
~~hahnawaz Khan): (a) Although no 
:;peeific ::;,hemes ihave been formulated 
for prr:;,'rving the forests with the ex-
pressC'd ohject of improving the agri-
cultural lands. almost all the forestr7 
sChemes and those under soU conser-
vation concerning forestry tend to 
serve the above purpQlSe. 

(b) The funds allocated for the 
development of fQrestry programmes 
under forest development and soU. 
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conservation programmes are as fol-
lows:-

(I) Forest Development Schemes 
(Central, Centrally sponsored 

Crores 
Rs. 

and State schemes) S2. 00 

(ii) Soil Conservation schemes 
(State s(bemes only) 6,90 

To'rAL • 58. 90 

In addition to the above, there is a 
provision of Rs. 11.00 crores under the 
Centrally sponsored programme for 
soil conservation measures in the 
catchment of the river valley projects, 
a part of which is intended for affore-
station and pasture development pro-
grammes. 

DevelOJlment of Fisheries in Kerala 

r Shri Yashpal Singh: 
189. ~ Shri S. M. Banerjee: 

L Shri Bhagwat Jha Azad: 

Will the Minister of Food and Arri-
eulture be pleased to state: 

(a) whether it is a fact that the 
Goverm ~ent of Kerala has asked for 
more ft nds for the development of 
fishing industry in the Fourth Five 
Year Pl!m; and 

(b j if so, the Government's reaction 
thereto? 

The .Ieputy Minister in the Minis-
try of Food and Arriculture (Shrl 
D. R. C:lavan): (a) and (b). Only a 
-draft pnposal for a Deep Sea Fishing 
Project involving an outlay of 
Rs. 5,02: .72 lakhs for inclusion in the 
Fourth Five Year Plan has been 
received from the Government of 
Kerala ,md the same is under con-
sideratio n. 

q..,. 'Ii "..,.,1 .. 
J "" I~ ,.;'( ~Cj'11f : 

1 9 O. L "" lR'1~ "'" ... ~T : 
2194 (Ai) L.S.-3. 

~ f1rf" ~) ~~ '3'ifToT Itfr Ff 
or.~ Ai : 

(or.) Ifll1 ~ ~ ~ Ai kmft ~ 
~ ~ it ~ ~ ~ t fir; q'\if11I' 
it ozmJ ~ m ~ el~T ~ fomTof 
W'IT iiti ft;rit ~ it QQ: \'3Q1'1lcfi it ~ 
~ ~ lfii'm' ~~ ~ tm it 
snmr it ~ iflIT lIfT; ~ 

(1.1) ~~~, ffi ~~ am: it ~ 
!tiT f~ ip.jT 'till-hut' ~ !tiT ~ ? 

firi'I~1l~ (.n~ 
m) : (lti) ~ (w). q';smr it ozmJ 
ff"fT hr~ ~ RT ~ f<mT'1' W'IT it; 
~ gt:t ~-r""Ii ... ." it; ~ it mnft 
iiRmrr ~ ltftt ~ ~ flR;IT ~ I 
~, f.mvr ~ ~ ~ 
f<nTR W'IT iiti fi« ~. it r:t 
~-r~ iiti ~ it ~ ~lffl' 
r;,ft~f~~~~\iIl~~ 
it Q,ifi' \'3t:41ct"lH 't I ~ ~~ ~ 

fuIii lfilft 'fliT ~ I 

I" Ii ... Ii ml 

191 J""' ..... ~~: 
. l "'" ~ "'" ~ : 

rn WIV "'" '"" ~r ~~ il'm iIiT 
~ if'~ for.: 

(or.) ifltT llg ~ .... t fifi f~r !!tf1 
~)~ iiti r:r af;R iiti mt it fcmrr'fIfT 
~ ~(;for. ~1~r ~;:rr ~ ~ f~ 

qlfT ~ ; 

(r«) ~~ ~, ~T ~~iiti Ifl:fT crnur 
~; m 

(tf) ~m ~w.rnrt t.n ~ lfi{ ~ 
~ qfrvrT~~ f.r,oif f<t'1rf'l'r ~ ~ 
~ ~f'ffl'r ~) JTit ~ ? 
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W11l ft'ff '"' ~ " ~ 
(~ lIiI~"" • Iii wi) : ( 'fi) ;ift if©, I 

( ff) ~R (q). llr.!" ~T if~T ;a"~clT I 

Procuremellt of Milk for 
Delhi Mllk Scheme 

192. Shri Surendra Pal Sbtrh: Will 
the Minister of Food and Agriculture 
be pleal ed to state: 

(a) whellher it is a fact that in pur-
suance of the recommendation of the 
Expert Committee, the Delhi Milk 
Scheme has appointed a special whole 
time officer to locate new areas for 
milk pIocurement upto a radius of 
three hundred miles from the Capital, 
and to increase the collection from 
existing areas; and 

(b) if so, the results of the efforts 
made by this officer uptil now? 

The Deputy Minister in the Minls-
try of Food and Agriculture (Shri 
Shahnawaz Khan): (r.l) Yes. 

(b) Delhi Milk Scheme has already 
started collecting milk in a new area 
of Punjab namely, Jind. It is also 
proposed to start collecting milk in 
the Bhatinda area of the Punjab. 

Regarding existing areas of milk 
procurement, the Scheme has entered 
into contracts with the milk supplies 
stipulating fixed quotas of milk for 
supply loth during the flush and the 
lean seasons. 

Starvation Deaths 

r Shrl S. UI Banerjee: 
193. ~ Shri Ya~.hpal Singh: 

l Shri Krishnapal Singh: 

Will the Minister of Food and Agri-
culture he pleased to state: 

(a) w'lether it is a fact that some 
starvation deaths have been reported 
in the States of U.P. and Gujarat in 
December, 1964; 

(b) if so, the steps taken to combat 
these dellths; and 

• (c) whether adequate supplies have 
been made to U.P. and Gujarat to 
meet this situation? 

The Deputy Millister in the Minis-
try of Food and Agriculture (Shri 
D. R. Chavan): (a) and (b). No 
starvation deaths have .been reported 
in Gujarat. In the issue dated the 
27th December, 1964, of a Hindi daily 
'Bharat' published from Allahabad, 4 
deaths alleged to have been due to 
starvation were reported from 
Gorakhpur District of U.P. Another 
similar case also in Gorakhpur Dis-
trict was reported to this Ministry. 
The Government of U.P. consider that 
keeping in view the availability of 
foodgrains in Gorakhpur District no 
starvation deaths could have taken 
place. They are, however, investiga-
ting into the matter in detail and their 
report is awaited. 

(c) Yes. 

Welfare of Weaker Sections 

r Shrl J. B. Singh: 
194. ~ Shrimati Rellu Chakravartty: 

L Shri Surendra Pal Singh: 

Will the Minister of Social Security 
be pleased to state: 

(a) whether details of the proposal 
to evoJve a special machinery to 
implement measures for the welfare 
of the weaker sections of the Society 
have been worked out; 

(b) if so, the main features thereof; 
and 

(c) when the proposal is likely to be 
implemented? 

The Deputy Minister In the Minis-
try 01 Law (Shri Jaganatha Rao): (a) 
to (c). The proposal to take up suita-
ble steps to further ensure the imple-
mentation of the schemes for welfare 
of Backward Classes is under consi-
deration. The details will be finaliseci 
soon. 
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iflfT ~ 1'11(1 114", f1f4Im "'" ~ 
~r ~ ~ if>"r ~T ~ f'fi : 

(if>") f~~; 1964;r ~A 
mcrromR<f ~ ffccncra-r.f ;r ~Tf.iRr 
If~ "tiT ~"hf~ rr)ter ;r m'l''lTflSIvr 
cr.m rr lf~~ ~TlfTrr if; t:% ~ 
~ f~ fT~ ~~ ,!!,r<!' it ~ ;r ~ 
~ iflfT fm f.p.rr ~ f'ti mlf ~r'fi~ 
~ f~ f~ ma-~ cjJ f~ 
it or· nf ctT 9;fiI' ~ ,,~ mOO 
q<; ~T 'i!I~ ~ffi' o;ci ~ W rrlfT ~ 
fer. 'fi1:1lWr, ~~;f.T ~"fr ~~ ~;A; 

~ ~ f~ fCf!:}A ~lfT iSITll ; 
(w) iflfT ~!f ~m 'fit w 
~ ;r ctrf ~ ~r rrf ~; ~h: 

( rr ) ~ ~ ~T ~ ~Jf iflfT ~ fiififii'iJ 
~ fCfS'lO'f m if;T f.r;;m: ~? 

~I'l"IfC4'" fiI4Im ~ ~ "",: 
~ 11 ~ (~ 1(0 '0 "-"'> : 
(if>") ~ (fT). ~A fCfTcrfaJWr:rlf 
~m q'~m 'U-if ~h: ~ Il1: 
~)f;;r, if>"r JTt mr ;r 11r.f11r ~ g~ 
~ ~)'1' if; ~~ ~ q'""Tlfm4.l;;r 
~~ if; f~~ fcffitlf ~ ii~ 

-" 
q';m:rcrm;;r mrm iJm ~ if; f~ 
mfff~ if>"'US'fif ~ f;;'fit fQTif Cf~ 
!A'R mfff~ 'fi"mJ Tif IfiT mlf if; m !A'n-
~r if; sn-r it; arrt ;r ;;r) ~ f'filfT 
II'r, '3'1' 'l': ~ ~ii:r ~ ~r ~ ~ 

~ ~ I iti'l"rr ~ ;m fOflf~ . ~ 

if>"r rrf 'i~m;;r fern ifll' ~ emr 
ifll' f~q}rf~ ~!f ~ 'fit fif"'l'm~ 
~ WCfQ'l.11fi 'r~r t f~ ~r lfi 
IqT I ~ ~ f~-ryT ~~r ~ f~ lffif 
!A"fifl'lfT rrlfT aT ~ ~T 'fit mrif 
iI'~ ifll'~~T~tft 

Tratllc Control in Delhi 

196. Shri Beda: Will the Minister 
of Transport be pleased to state: 

(a> whether it is a fact that the 
Bombay School girls and boys gave a 
demonstration of Traffic Control in 
Delhi; 

(b) if so, what were the impres-
sions; and 

(c) whether there is any schel]le to 
give similar training to Delhi 
students? 

The Minister 01 Transport (Shri Raj 
Bahadur): (a) A group of 29 school 
children from Bombay gave a demon-
stration of regulating pedestrian traffic 
at the Parliament Street-Connaught 
Circus Crossing in December, 1964. 

(b) The idea was widely appre-
ciated. 

(c) The Traffic Unit of the Delhi 
Police is working out a scheme to 
arrange similar training to selected 
school children in Delhi. 

Constituent Assembly Documents 

197. Dr. L. M. Slnchvi: Will the 
Minister of Law be pleased to state: 

(a) whether it is a fact that impor-
tant documents and files of the Con-
stituent Assembly relating to the 
framing of the Constitution of India 
were till recently stored in a basement 
record room where some of them 
reached a state of decay; and 

(b) if so, whether arrangements, if 
any, have been made for the proper 
maintenance and preservation of the 
documents? 

The Deputy Minister In the Minis-
try of Law (Shrl Jaganatha Rao): (a) 
and (b). The records of the Consti-
tuent Assembly which are in the pos-
session of the ,Law Ministry, are kept 
in steel almirahs in the record room 
of the Ministry and, they are, as stated 
in the reply to unstarred question 
No. 1481 in the Lok Sabha on the 5th 
April. 1963. in safe custody. These 
documents have been classified and 
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are preserved as valuable documents 
and all of them including those kept 
in the National Archives, are made 
available to bona fide research scho-
lars for reference in accordance with 
the rules governing such research. 

Arrieultural Loau to PunJab 

198. Shri D. C. Sharma: Will the 
Minister of Food aud Agriculture be 
pleased to state: 

(a) whether the request of Punjab 
Government for the allotment of funds 
for long, medium and short term loans 
for agriculture purposes during 1963-
64 was fully met; 

(b) if not, the reasons therefor; and 

( c) the steps being taken during the 
current year to meet fully the require-
ments of the State in this regard? 

The Deputy Minister in the Minis-
try of FOOd aud Apiculture (Shri 
Shahnawaz K.han): (a) and (b). The 
request of funds for long and medium 
term loans was met in full. In fact 
the State Government could not spend 
the entire amount allocated. As 
regards short-term loan, as against the 
State Government's request for sanc-
tion of short term loan of Rs. 388.25 
lakhs, the loan actually sanctioned 
was 317.81 lakhs. The request could 
not be met in full due to the limited 
availability of funds necessitating a 
prorata distribution. 

(e) During the current year a loan 
of Rs. 301 lakhs has been allocated for 
State Plan Schemes based on the out-
lay approved for agricultural pro-
grammes. Central assistance by way 
of loan (long and medium term) will 
be released to the State Government 
provisionally during March, 1965 on 
the basis of progress of expenditure 
actually incurred. As regards short 
term loan. the State Government have 
approached the Central Government 
for the sanction of a loan of Rs. 6 
crores. The request of the State Gov-
ernment is under consideration. 

Iftl~m-

199. • dfIfIT( "'" m: Ip.IT 

.mr "'" "'" l!\;Ir ~ am~ 11ft PIT m far;: 

(iii) IifltT ~ ~ ~ fcl; 1964-65 
it ~ ~ m'lf.lf !J!!I~ 
~T ~ ;q-~a' 6. 50 ~ m '*" 
mIlT *~ '*" 1ft ~ ; 

(v) lff~ ilT. ~) {~t ~!fm 
~t~, itl:fT ~; m'{ 

( q ) ~~ srrf&'fiT~ ~ i'fIlf lqT ~ ~) 

~ 0lf1.f Il~ f"f1TWTT ~'TT ? 

.mr "'" "" ~"""' it ~ 
(. !liI("'" i. .wi) : ( CF) fCf9T~ fi'f'fi~ 
'fi~ ~~:'I' 11.67 Cfi{~ t.~ 

'*" qm -qT 'VI' l:f"t;iJ<fl'lf ~ ~ ~Tp. '*" 
'" ~ ~ I ~'ti a'P.I'U q'"l~l:f litjfolT ~ 

~ CAi it IT'f~ l:f~;;n:t ~ rn ~ 
f'Jf)!:TT'frCfiJ !f;T .... r;fT ~~: 11. 7 7 ~~ 
~q~ 'tiT W'!:lI'rf.:{;::r ~..r 1 964- 6 5 m'{ 
1965-66 ~r.n crit ~ f~ t I 

( V ) ~~ f'f'f~1Jf Wt1T qe\i Il~ ~{i'r 
'ilreT ~ I [!M4Ii(ijQ ~ ~ qQ'j' I ~ 
nrn ~o ZTO 3831/65] 

(q) ~ ~~ ~ i'f~ lf11i'. 
m ~ l:f~ifTq: ~~ ~ it ~iTf~fi 
'Uiilf ~'('fiT<T I~ ~.~T ~ro f~1fTf~'ffl' 

CFT iOTr.ft ~ I 

"" ~ ., mR'I 

200. {.rt ~ ~: 
•• 0 ,"0 ~: 

<MT .na "'" "'" q';;ft l:f~ if~ ~ 
'fi'l'T ~ir fit;: 

( 'fi ) iJlrT ~Tl: it 1m it J.iflf 
~ it; ~~ 'fiT '~:r!,"R' ~ " 
f~ ~ l:f~.rr \'fqT'{ 1f;T ~ ; 
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( .. ) ~ lfif ~ ~ fit; ~ lfierf 
lfT3AT ~ oq-~ff orrmerr. ~j"it;4i ifiT qaT 

0f{T (iIf ~ t; m~ 
(If) ~it~,~) IflIl ifiTt if( ~ 

..nf Iff ~ «tt '3~r m~~ ,,"tf 00 
iJlfT ~ ? 

'I1V ft'IT "'" '"""" 11 Rt'lft 
(~ liil~""'" wi) : (~) !if" m~) 
IIil ~Jr ~~ ~ fiJi'ritmt ~ 
~ ~ ~ I !R'Hlm ~~lI' ~ 
~q1~~t!:T~li~~t '3~ 
ifiT !R'iliTOf ~ ;tt ~oit ~Cf~llf~ 
~ I ~mr, ~ !R'Tr~ ~miT it ~t q~ 
fit; ~~ ott ~aT ~, U\ilI' ~(T 
~T m<r W i/'Tff l.J:T JiT\ ~~ff fifill"T 
~ ~f~f~!'T ~~a~f~ijj'f~ I 

( Ci) ~if; ~ it Jf~lfi f1R''I" ltft 
~ ;tt ~ ~T wtlWr ~ ~~ 
ifgT ~ , !R':t: ~'fl~~~ ~ ific:'f 
ri~ tr.irfi'f t f~ it ~ f~·ti JfTt{f 

1ffr IifI'ift t f~t ~n: ~ I1Tlf n 
1Ii1~~c:!~~t~~sr~~ 
~ I ~~ q'~ ~ ~ ctft \3~ IfiT .rrR 
~ !R'ftRi o1<t; ~fif'C!, ~IiTif ~r t I 

( If ) !ir~ ~T ~r ~Ti'fr 1 

"",,,,., ~ ~ IfiT ~ 

201. {~q: 
~ I"" ~ ...,. : 

IflT'T ",,,,r.. ~ ~ lfif ~ 
Itft PfT ~ fit; : 

(if; ) IflIl ~ ~~ t fifo wrtfi om 
'lTlfTm Itft ~ lfiT f."mi'f fiFlI'T ijj'f 
~ t; 'I'R 

( • ) lffit ~t, fft fifiif-fcfiif ~m !fiT 
qR ~ fcrffi1f ~ it sWilfi ~ IIl1 
flifiOOfT fif. WfT ~ t:n if f.rq1~ flfilfT 'f1{T? 

~ ,,~ 11 Rt'lft (tft ""'"" 
~) : (~) iJi'T, ~ I 

(~ ) 1 5- 2- 6 5 ~ f;:p:rffi f,f.1t 
~ ~ ifiT ilffiT <r~ f~ ~ ~ :-

8~, 771 

1,65 

260 

,wtt Won 

r~f'R''''~: 
202. -< tft Wftm' '"" ~: 

l~q: 

iflfT 'I1V ft'IT ~ lfefT ~ ~~ ~ 
tm m f~: 

(~) IflT'T lfif R t Ai ~ ~ 
~~tf¥f'l'T?;~~~ 

lfiT fiRn: ~ w t ; 
(w) m ~, fft ~ ~ fit;';r-fiR 

~'1TiIT ~ m ~ ; 
(If) ~ w:J~ t f¥f f.m:J'iff 

g;rofu itT ~; ~R 

( tr ) ~ it;;:iT t IfiiI' ~Ifi ~ \if'1'il 
!fIT ~n""'1T t? 

'"" ft'IT ~ """"' i ~ 
(~ liil~""'. wt) : (~) ~ (If). ~ 
~ it ~ {T it 1964-65 ~11: 

1965-66 t f¥f 13.72 ~ ~ 

IfiT "1¥1rf.;a ~ ~ ~'" ferr.~ 
ifi'Pi'lfi11 :q~TlI'T t f~ ~ '3~~ 
m, ~, 1f'mI' '1'11: ~ it Cj'if i'flfi 
15 'rff itTifT ~ crm m ltft ~ 
"',. ~ttrfff Wf i I r",..,ft1fGd ~'1l q'~ 
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~ t.n ~T ~rflffl' ~;:f 'fiT ~~ ~ :-

;nr{ m: 
1. 'q.fi-rrif;i,f~lI'r, ~(i'~ 

2. ~m, f~<;fT ~i.'iUiif 

3. ~l'iIR 

4.~~ 

5. f~r. f~ mtro 

6. 1'~ifIG" 

7. mr 
8. '>I1'1:1t''1l 

9.mT 

~: 
l.~~ 

2.~ 

3 . .r~ 

~ 

I. fIT 
2.~ 

(~) f"'Jr~ f~ 'fiT1i~ t ~~ 
~ W!1t'1f,m lI'~~ ~ if6C ~ 
mQ<ti ~ ma;; ~fnrfr q''i'f'r:fPf lI'~;:rr t 
'Ii« Ocfi -rU 'fiT ~T ~ I 

m (~) ~m~ """' 
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Rural Works Programme 

2M. Shri S. B. Pati1: Will the 
Minister of Community Development 
and Cooperation be pleased to state: 

(a) whether it is a fact that the 
rural works programme which was 
started in a few selected blocks to 
alleviate the problem of under-
employment has not yielded the 
desired results; and 

(b) if so, the reasons therefor? 

The Deputy MinJster In the Minia-
trJ of Communtty De:velopment alUl 
Cooperation (Shri B. S. Murthy): (a) 
and (b). The rural works programme 
which was started towards the close 
of 1960-61 in 32 pilot projects, now 
extends to 995 blocks. Owing to cer-
tain initial difficulties in the selection 
of areas and in the selection of appro-
priate schemes, the necessary time lag 
required to build up administrative 
and technical capacities at the local 
level etc., the impact of the programme 
was below expectations in the first 
two years. The programme started 
gathering momentum after 1963-64. 
As against the expenditure of Rs. 1.47 
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'Crores till the end of 1962-63, in 1963-
'64 an amount of Rs. 4.14- crores was 
Expended. In 1964-65, the expenditure 
is expected to be more than Rs. 6.00 
crores. The fruits of the programme 
have also considerably increased. As 
against 76 lakh man-days of employ-
ment generated till 1962-63, 173 lakh 
nlan-days were generated in 1963-64 
and nearly double this is expected to 
be the benefit of the programme in 
1964-65. 

'Central Oil Seeds Committee 

r Sbrl Narendra Slngb Mablda: 
'205. ~ Shri Solankl: 

L ~;hri Narasimha Reddy: 

Will the Minister of FOod and A&'ri-
4I!a1ture be pleased to refer to the reply 
J~iven to Unstarred Question No. 1029 
41D the 22nd September, 1964 and state: 

<a) whether the enquiry by S.P.E. 
:llIto the alleged misappropriation in 
the Central Oil Seeds Committee has 
lNten completed; and 

(b) if so, the details thereof? 

The Deputy Minister In the Minis-
try 01 FOOd and Agriculture (Sbri 
Shahnawaz Khan): (a) and (b). The 
final report of the Special Police 
. Establishment has been received. and 
as advised by them, necessary depart-
mental action against the officers con-
cerned has been initiated. 

Bops Co-operative Societies 

r Sbrl Vishram Prasad: 
'201. { Shri Onkar Lal Berwa: 

L Sbri Rem Raj: 

Will the Minister of Community 
Development and Cooperation be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment have appointed a committee 
to suggest measures to weed out 
bogus co-operative societies and pre-
vent vested interests from controlling 
<the co-operative movement; 

(b) whether the committee has sub-
mitted its report; and 

(c) if so, the main recommenda-
tions thereof? 

The Deputy Minister in the Minis-
try of Community Development and 
Co-operation (Shri B. S. Murthy): 
(a) Yes ,Sir. 

(b) No, Sir. 
(c) Does not arise. 

Bridges on Etawab-Bhind Road 

ZO'7.Sbri G. N. Dixit: Will the 
Minister of TrallSport be pleased to 
state: 

(a) whether the contracts for the 
construction of ·bridges on riVers 
Jamuna and Chambal on Etawah-
Bhind Road have been finalised; 

(b) if so, wilen the work is likely 
to be commenced and completed; and 

(c) if not, the reasons therefor? 
The Millister of Transport (Shrl 

Raj Bahadur): (a) Four tenders for 
the bridge across the river Yamuna 
were received on the 25th July, 1964. 
The value of the lowest tender was 
Rs. 37'00 lakhs and the possibility of 
bringing down the cost by negotia-
tions with the tenderer is being ex-
plored by the State Chief Engineer . 

As rgards the Chambal bridge, ten-
ders have been invited and are ex-
pected to Ibe received in April 1965. 
The contracts for the two bridges 
have thus not yet been finalised. 

(b) and < c). In view of the position 
stated in <a) above, the work of cons-
truction of the bridges is likely to 
start in a few months. The approxi-
mate time required for the comple-
tion of both the bridges is three yean 
from the date of commencement of 
the work. 

BarlJan Welfare in Punjab .. 

!OR. Shrl Dallit Singh: Will the 
Minister of Social Security be pleased 
to state: 

(a) the amount provided by the 
Centre and the State Government of 
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PUnjab for the Harijan 
Schemes in Punjab during 
and 1964-65; and 

Welfare 
1963-64 

(b) the amount utilised during 
thcse yerars? 

The Deputy Minister in the De-
primeJllt of Social Security (Shrimati 
Chandrasek.bar): (a) and (b). The re-
quired information is given below: 

Year 

1963-64 . 

1964-65 . 

TOTAL 

(Rs. in lakhs) 

Amount Amount 
provided utilised 

44·57 44·57 

54.70 55 20 
(anticipated 

99'27 99'77 

Radars for Coastal Areas 

S Dr. P. Srinivasan: 
Shrl Pannasivan: 

209. "'\ Shrimati Rentika Barkatakl: 
'lShri A. V. Ral'havan: 

Will the Minister of CivU Aviation 
be pleased to state: 

(a) wheltler there is any proposal 
to instal radar sets in the coastal areas 
in view of the recent tragedy at 
Rameshwaram-Dhanuskodi; 

(b) if so, the details thereof; and 
(C) if not, the reasons therefor't 

. The Minister of Civil Aviation 
(Shri Kanungo): (a) and (.b). A 
scheme for installation of powerful 
radar sets along the east and west 
coast.s of India, for detection of 
cyclones and studying their intensIty, 
movement etc., to assist in the issue 
of warnings, is being considered fOl 
inclusion in the Fourth Five Yeal 

. Plan of the Indian Meteorologieal De-
partment. The tel\tative locations of 
the radars will be Haldia, Paradee~ 
or Bhubaneshwar, Visakhapatnam, 
Masulipatnam, Madras, Nagapattinam, 
Bombay and Kandla. 

One such radar has already been 
obtained and after trials, will be inR" 
ta11ed at Visakhapatnllm, shortly. 

(e) Does not arise. 

Tick-Fever 

210 f Shri Ram Uarkh Yadav: 
. L Shri Visbwa Nath Pande,: 

Will the Minister of Food aad Arri-
cwlure be pleased to state: 

(a) whether it is a fact that a Vac-
cine for protecting pouItry against 
Tick-Fever has been developed; and 

(b) if so, whether the vaccine has 
been experimented on a large scaler 

The Deputy Minister in the Minis-
try of FOOd aDd Agriculture (Shrt 
Sbahnawaz Khan): (a) Yes. 

(b) Yes,. large scale trials h~ve 

been concluded. 

Sheep and Wool Research 
IRstltute 

211. 8Ilri &. Barua: Will the Minis-
ter of Food aDd Agriculture be pleas-
ed to state: 

(a) the progress so far made l'C-
garding the establishment of Sheep & 
Wool Research Institute at Mlflpura 
in Rajasthan; and 

(b) whether assistance to train per-
sonnel and give technical advice to 
wool industry-mainly to medium and 
small scale industries will be intensi-
fied? 

The Deputy Minister in the Minis-
try or Food and Agrlclllture (Shrl 
Shahnaw81z Khan): (a) A state-
ment indicating progress made in the 
establishn lent of the Institute is 
given below: 

S'l'ATEMENT 

The progress made so far in the es-
tablishment of the Central Sheep and 
Wool Research Institute at Malpura 
is as under: 

About 3,800 acres of land has been 
acquired and fenced. Out of tais, 
2,000 acres have been cleared, level-
led and developed. Four-hundred 
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acres have been brought under ex-
perimental pasture de"'e!opment. 
Varieties of b!'a~:::c3 un::! fcdder crops 
which are nutritive and can lhrive 
well under arid conditions are being 
raised at lhe Institute. 

An experimental block of about 450 
exotic sheep have been imported from 
New Zealand and U.S.A. and are be-
ing maintained for ul.:I.:limalisathn. 
About 600 local breeds of sheep re-
quired for cross-breeding experiments 
at the Institute are being purchased. 

Construction of 45 residential quar-
ters is nearing completion. Necessary 
action for the donstruction of office 
and laboratory has also been initiated. 

"Dug-cum-bore method" has been 
adoptcd to c::~~~::c watcr supply for 
drinking and irrigation purposes. Ten 
open wells have already been deep-
bored and pumping sets on 5 wells are 
being installed. 

The Director for the Institute has 
been appointed. Necessary nucleus 
staft' has also been appointed. The 
Project Adviser assigned by the 
U.N.S.F. has already joined and fur-
ther impll~mentation of the Project is 
being planned according to this ad-
vice. A Sheep Production Specialist 
assigned 'ty the U.N.8.F. has recently 
joined. 

(b) Afler the Institute is fully es-
tablished, training wiIl be given to 
Stale Government nominees in diffe-
rent aspects of sheep development and 
wool technology. Facilities for post-
graduate traininl in these subjects 
will also be provided. In addition, 
teohnical information and data for the 
benefit of small and medium scale In-
dustries will be made available by the 
Institute. 

DeUmitatlOil of CoDStituencles 

f Shrl Ram Barkh Yac1av: 
ZlZ. L Shri Vlshwa Nath PlUUley: 

Will the Minister of Law be pleas-
ed to state: 

(a) whether the Delimitation Com-
mission of india has finalised its re-
port defining the Parliamentary and 
Vidhan Sabha Constituencies in U.P.; 

(b) whether it is a fact that the 
Vidhan Sabha Constituencies in U.P. 
are going to 'be delimited to 425 only; 
and 

(e) if so, whether the political pal'-
ties have been consulted in the matter? 

The Depaty Minister In the Mlnl"l-
try of Law (Shrl Jaganatha Rao): 
(a) No, Sir. The Delimitation Com-
mission has not yet completed the task 
of delimiting parliamentary and 
assembly constituencies in Uttar Pra-
desh. 

(b) Yes, Sir. 

(c) No, Sir. The political parties-
are not required to be consulted but 
the Delimitation Commission consult-
ed all the associate members in the-
matter. 

Shipping Deleptioll to n.AA aacll 
Yugoslavia 

r Shri R. & Pandey: 
Z13. ~ Shrl R. Barua: 

l Shrl Ravtndra Varma: 

Will the Minister of TraIISport b .. 
pleased to state: 

(a) whether it is a fact that a five 
member Indian Shipping Delegation 
has recently visited U.A.R. and Yugo--
slavia; 

(b) if so, the outcome of their visit; 
and 

(e) whEtther BIllY a~eement has 
been signed by the delegation with 
these countries? 

The MInister of Transport (Shrl· 
Raj Bahadur): (a) A Shipping Dele-
gation had visited Cairo and Rijek. 
in January, 1965. 

(b) and (c). The purpose was to 
take steps to commence a Shipping 
Service between Indian and United 
Arab Republic ports in accordance_ 
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"With the agreement signed in Janu-
:ary last year with the United Arab 
Republic. The Shipping Service has 
'since been inaugurated. The delega-
tion also had discussions with Yugo-
slav Shipping Companies in Rijeka for 
co-operation in Shipping. Though the 
Yugoslav Shipowners do not agree to 
a bilateral shipping agreement they 
'were willing to extend their co-ope-
ration. 

Oo-ope~rative Societies of Labour 

214. Sllri Siv8D1urthi Swamy: Will 
the Minister of Community Develop-
ment and Co-operatioa be pleased to 
state: 

(a) how many labour co-operative 
,ocieties have been registered state-
wise, during 196~; 

(·b) th., n·umber of contracts given 
'10 such ·co-operative societies during 
1he abov~ period; and 

(c). the amount involved therein? 

The Delmty Minister in the MialBtry 
"f Commwllity Development and Co-
operation (Shri B. S. Murthy): (a) The 
)' umlber III labour co-operative socie-
ties registered during 1963-64 is not 
available. The number of these socie-
ties increased by 537· during 1962-63. 
State-wise position is as under:-

Stille No. of 
Societies 

.Andhra Pradesh 29 
Bihar 5 
Gujarat . 20 
Jammu & Kashmir 
Kerala -3 
Madhya Pr~desh 8 
Madras 30 
Maharashtrl 122 
Mysore 52 
Orissa 71 
Punjab 44 
.Rajasthan 49 
U.P. 73 
West Bengal S 
Union Terrf' ories 31 

540-3 
"'537 

(b) 39J7 new works during 1962-63. 

(C) The value of works executed in 
) 962-63 amounted to Rs. 5'02 crores. 
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(l"J") ~)~ ('Cf) W;.~ sr~, ~Mlf, 

ftt'~, tnrmf, ~rij", lf~T~~, ~~, 
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Cooperative FarmiRg 

r Shri Bhagwat Jha Azad: 
I Shri Yashpal Siagh: 

216. ~. Shri M. L. Dwivedi: l Shri s. C. Samanta: 
Shri R. S. Tlwar,.: 

Will the Minister of Community 
Developmeat aDd Cooperation be 

pleased to state: 

(a) whether Government propose 
to make cooperative farming an inte-
gral part of the community block de-
velopment programme; 

(b) whether the National Co-opera-
tive Farming Advisory Board has 
made a recommendation in this re-
gard; and 

(c) if so, GOvernment's reaction 
thereto? 

The Deputy Minister in the MInis-
try of Community Development and 
Co-operation (Shri B. S. Murthy): 
(a) Yes, Sir. 

(b) The National Co-operative 
Farming Advisory Board. at its sixth 
meeting held on 19-12-1964, recom-
mended that co-operative farming 
should form an integral part of the 
block programme. 

(c) The State Governments have 
been requested to implemented the re-
commen;;'d tiOD. 

Development of Animal Husbandry 

217. Shri Dighe: Will the Minister 
of Food and Agriculture be pleased to 
state: 

(a) the provision made for the de-
velopment of animal husbandry in the 
Third Five Year Plan; 

(b) the amount spent so far; 

(c) the amount ear-marked for the 
development of poultry during the 
Third Five Year Plan; and 

(d) the amount spent so far? 

The Deputy Minister in the MInistry 
of Food and AgricultUre (Shri Shah-
nawaz Khan): (a) and (c). A pro-
vision of Rs. 54 crores has been made 
in the Third Five-Year Plan for deve-
lopment of animal husbandry. This 
includes a provision of Rs. 4.82 crores 
for development of poultry. 

Under the Special Development 
Programme recently sponsored by the 
Government of India, poultry deve-
lopment and marketing schemes worth 
Rs. 3.34 crores have so far been sanc-
tioned. Cattle, sheep and piggery de-
velopment schemes worth Rs. 8.42 
crores have also been sanctioned un-
der the same programme. The ex-
penditure on all these schemes is in-
tended to be outside the Third Plan 
provision. 

(b) and (d). Under the liberalised 
procedure laid down by the Planning 
Commission in 1958 for release of 
Central assistance, sanction for indivi-
dual schemes is not now ilsued by the 
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Central Government as in the past. 
Information about the actual expen-
diture incurred on ,poultry and other 
animal husbandry schemes has, there-
fore. been called for from the State 
Government/Union Territories and 
the same will be furnished to the Lok 
Sabha as soon as received. 

Duties of B.D.Os. 

r Shrl Btbhutl Mlshra: 
218. ~ Shri Bhapat Jha Azad: 

L Shri Yashpal Singh: 

Will the Minister of Community 
Development and Co-operation be 
pleased to state: 

(a) whether it is a fact that Central 
Government have given directions to 
the State Governments to separate 
revenue works from the Block Deve-
lopment Officers; 

(b) if so, the names of States which 
have followed the direction of the 
Central Government; 

(c) the States which have not acted 
up to the directions of the Central 
Government; and 

(d) the further action being taken 
by the Central Government in this re-
gard? 

The Deputy Minister in the MinIs-
try 01 Community Development and 
Co-operation (Shrl B. S. Murthy): (a) 
The view of the Central Government 
that the combination of the develop-
mental and regulatory functions in 
the same staff below the level of the 
Sub-Division will be detrimental to 
the programme of Community Deve-
lopment was communicated to all 
State Governments. 

(b) and (c). The revenue and de-
velopment functions at the Block level 
are separated in all the States except 

in Bihar w~ere also in 248 blocks out 
of 575 separation of these two func-
tions has been effected with effect 
from 1st January, 1965. 

(d) The Ministry is in correspon-
dence with the Government of Bihar 
regarding the separation of these tw~ 

functions in the remaining blocks. 

Agricultural Farms 

219. Shri Sham Lal Sanl: Will the' 
Minister of Food and Agriculture be-
pleased to state: 

(a) whether the setting up of big 
agricultural farms like, Suratgarh and 
.Jetsar in Rajasthan, has justified in-
troducing tractorised farms on a big 
scale all over the country with the 
double purpose of production of food 
grains, cotton, oil seeds and gainful 
employment to otherwise, unemployed.' 
or partially employed tarmers and' 
others; 

(b) whether the experience gained 
in this ,behalf is being put to use else-
where; and 

(c) if so, the details thereof? 

The Deputy Minister in the MInis-
try of FOOd aDd Apiculture (8brl 
Shahnawaz Khan): (a) to (c). The 
experience gained in setting up Surat-
garh and Jetsar Farms has been en-
couraging; much better results are ex-
pected when perennial irrigation is 
assured. The scope of setting such 
big farms is limited in the country ex-
cept in the State of Rajasthan due to 
non-availability of large blocks of 
land ha.ving assured irrigation and 
other facilities. The question of 
starting more such farms in Rajasthan 
will be considered on completion of 
work on Rajasthan Canal. 
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Developmeat or Hili Areu 

220. Shri Hem Raj: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) the progress made by the work-
ing group of the Central Hill Deve-
lopment Committee in the preparation 
of blueprint for inclusion in the 
Fourth Five Year Plan; 

(b) whether a meeting of the Com-
mittee will be called to consider it ,be-
fore sending it to the Planning Com-
mission; and 

(e) if answer to part (b) above be 
in the affirmative, the probable date 
when the meeting of the Committee 
will be called? 

The Deputy Minister in the Minis-
try or Food and AJTlcultlU'e (Sbrl 
'Sbabnawaz Khan): (a) The sub-
groups of the Working Group are 
busy with the preparation of the Blue-
print. 

(b) Yes. 

(c) The meeting of the Central Hill 
Development Advisory Committee 
will be called as soon as the Blue-print 
is ready for their consideration. On 
account of enormous work involved 
no probable date for the meeting can 
be specified at this stage. 

Vegetable Belt 

121 f Shri Ram Barkb Yadav: 
. 1. Shri Bibhutl Misbra: 

Will the Minister of FOOd and 
Arrieulture be pleased to state: 

(a) whether it is a fact that Gov-
ernment propose to turn rural areas 

in Delhi into a vegetable prodUction 
belt; 

(b) if so. the details' of the area 
likely to be covered; and 

(c) the estimated expenditure 
thereon? 

The Deputy Minister in the Minis-
try of FOOd and Agriculture (Shri 
Sbahnawaz Khan): (a) In areas of 
Delhi which have greater potentiali-
ties for vegetable production, special 
development programme (Crash Pro-
gramme) for increasing the produc-
tion and availability of essential 
vegetables in the Delhi Territory has 
been launched. -

(b) At present an area of 10,000 
acres is covered under vegetables in 
in the Delhi Territory. Under the 
Crash Programme it is proposed to 
extend it to another 20,000 acres, in-
cluding 2,000 acres to be -covered in 
urban localities through Kitchen 
Gardening. The areas covered by the 
three Sewage Plants, viz. Okhala, 
Coronation Pillar and Keshopur and 
Jamuna bed, banks of river and a 
number of grouPs of villages located 
in all the five Development blocks 
where there is greater scope for 
bringing the land under vegetables 
is proposed to be covered under this 
programme. In urban areas, the 
areas of Delhi and New Delhi includ-
ing the new colonies will be covered 
under this scheme to promote kichen 
gardening. 

The successful execution of the 
scheme requires that the area under 
the present Or potential commaDd of 
effluent for Kashipur and Okhla 
plants should continue to be utilised 
for growing vegetables etc. and not 
diverted fOr urbanisation and location 
of industrial units under the Master 
Plan for Delhi. Delhi Development 
Authority has not agreed to this on 
the plea that the Master Plan for 
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Delhi has become law under the pro-
vision of the Delhi Development Act. 
The matter is being looked into fur-
ther for getting over the hurdle. 

(c) '.rhe s'cheme involves an expen-
diture of Rs. 22'25 lakhs during the 
years"1964-65 and 1965-66. 

Cattle Insurance 

222 J Shrl Ramal~handra U1aka: 
. l.. Shri Dhule:;hwar Meena: 

Will the Minister of FoOd and 
Agriculture be pleased to state: 

(a) whether the pilot model scheme 
on cattle ir,surance has been consi-
dered; and 

(b) if so, the details thereof? 

The Depnty Minister In the Minis-
try or FoOd and Agriculture (Shri 
Shahnawaz Khan): (a) and (b). The 
Pilot Model Scheme on Cattle Insur-
ance' is still under consideration of 
the Government. 

Rural Reconstruction 

223 I Shrl Ramachandra Ulaka: 
. L Shrl Dhuleshwar ;Mee~: 

W ill the Minister of FoOd and 
Agriculture bc pleased to refer 10 the 
reply given to Ur-starred Question 
No. 1445 on the 29vh September, 1964 
aDd state: 

(a) whether the report of the Afro-
Asian Conference on Rural Recon-
struction has since been examined by 
Government; and 

(b) if so, the results thereof? 

The Deputy Minister In the Minis-
try or Food and Agriculture (Shrl 
Shahnawaz Khan): (a) and (b). Yes. 

A statement is laid on the Table of 
the House. [Ptaced in Library. See 
No. LT-3832/65]. 

Food Consumption and Nutrition 
,gurvey 

J Shri Ramachandra Ulaka: 
224. L Shri DhuJeshwar Meen.: 

Will the Minister of FoOd nnel 
AgricultUre be pleased to state: 

(a) whether the proposal to con-
duct fOOd consumption and nutrition 
surveys throughout the country has 
been finalised; and 

(b) if so, the details thereof? 

The Deputy Minister la the Minis-
try or Food and Agriculture (Shrl 
D. R. Chavan): (a) and (b). The 
matter has not been finalised. The 
field work of four pilot studies has 
been completed. The process~ of 
the data is in progress. 

Coal Mines Provident Fund Scheme 

226. Shri Eswara Reddy: Will the 
Mini!,ter of Social Security be pleased 
to refer to the reply given to Un-
starred Question No. 375 on the 24th 
November, 1964 and state: 

(a) the reasons for the delay in ex-
tending the Coal Mines Provident 
Fund Scheme to the Mining Units of 
the Neyveli Lignite Corporation; and 

(b) when a decision in this regard 
is likely to be taken? 

The Deputy Minister in the Minis-
try of Law (Shri .laganatha Rao): 

(a) The Ncyveh Lignite Corporation 
and the concerned Ministry have 
raised objection to the extension of 
the Coal Mines Provident Fund 
Scheme to the mining units of the 
Corporation and the matter is being 
further examined. 

(b) As early as possible. 
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Agricultural Production 

227 f Shri P. C. Borooah: 
. I. Shrl Bameshwar TaDtIa: 

Will the Minister of FOOd aDd 
Agriculture be pleased to state: 

(a) whether it is a fact that Gov-
ernment have written to the State 
Governments to bring about effective 
co-ordination between irrigation and 
agriculture departments to start work 
on pilot projects for agricultural 
development as part of advance action 
for the Fourth Five Year Plan; 

(b) if so, the precise directions 
liven to the State Governments; and 

(c) with what response? 
The Deputy Minister in the Minis-

try of FOOd aDd Agriculture (Shri 
Shahnawaz Khan): (a) GovernmC:!nt 
of India have recently written to the 
State Governments about the need 
for building up adequate Co-ordina-
tion between the Irrigation and Agri-
culture Department in the States in 
order to maximise agricultural pro-
duction from irrigation projects. 

(b) Certain suggestions have been 
made in t'he letter for effecting opti-
mum utilisation of irrigatiOn s'upplies 
and the more important are brIefly 
indicated below:-

(i) Revision of existing li!'rigatlon 
Codes. 

(ii) Co-ordinated plannini and 
action on the part of the Irriga-
tion and Agriculture Depart-
ments in the matter of Area 
Programmes in the command 
areas of irrigation projects. 
The Programme comprises con-
struction of field channels land 
levelling. consolidation of' hold-
ings, establishment of research 
and demonstration farms, soil 
surveys, prOVISion of facilities 
for storage, marketing and 
communications, supply of 
fertilisers, im.proved seeds, 
credit to farmers, etc. 

(iii) A special organisational unit 
headed by a senior officer 

charged with. the special res-
ponsibility of undertaking mea-
sures for optimum utilisation of 
irrigation water should be set 
up in the Agriculture Depart-
ment of the State under the 
Agricultural Production Com-
missioner. 

(iv) CeJIs comprising Agricultural 
Officers should be either set up· 
in Irrigation Departments or 
closely associated with their 
work so that Agricultural 
Officers may be associated with 
new irrigation projects through_ 
out all the stages of formula-
tion, implementation and utili-
sation Of water. 

(v) FOr ensuring co-ordination at 
lower levels, IrrigatiOn Depart-
ments should be represented on 
Agricultural Production Com-
mittees at Disiricts, block and' 
village levels, wherever this 
has not been done already. 

(vi) The roster for the running of 
the canals and the time at 
which the water is to be made 
available should receiVe wide 
pUblicity. 

(c) The letter was issued in January 
1965 and the matter is under consi-
deration of State Governments. Their-
replies are awaited. 

Surar Export 

{ 

Sbri Yasbpal Singb: 
Sbri M. L. Dwlvedi: 

228. Sbrl Bhapat Jha Azad: 
Sbrl P. C. Borooab: 
Shri P. B. Chakravertl: 
Sbrl B. Barua: 

Will the Minister of FoOd and' 
Agriculture be pleased to state: 

(a) whether it is a fact that Gov-
ernment have entered into sugar ex-
port agreements with U.K., U.S.A.,_ 
and Canada during the year 1965; 

(b) if so, the amount of sugar to' 
be exported to each of these coun-
tries; 
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(c) the terms Of the agreement; scope and jurisdiction of Indian Coun-
and cil 8f Agricultural Research; and 

Cd) the amount of foreign exchange 
]l!tcly to earned thereby? 

The Deputy Minister la the Minis-
try of Food and Apiculture (Shr. 
D. R. Chavan): (a) and (b). The 
Indian Sugar Mills Association, Cal-
cutta, has been authorised to enter 
into contract with two sugar firms of 
London and New York for export of 
'2'18 lakh tonnes of raw sugar during 
1965 as under: 

Country 

U.S.A. 
U.K. 
Canada 

TOTAL 

Lakh tonnes 

0~91 

0'76 
0'51 

2:18 

(c) Export of 0'25 lakh tonnes to 
U.K. will be at the Negotiated Price 
under the Comonwealth Sugar Agree-
ment which £45'8 per tonIH! f.o.b. 
'and stowed (96 basis). The balance 
exports to U.K. and Canada will be 
on price fixing basis linked to the 
average Of the London Daily Price 
during specified periods. The price 
for export to U.S.A. will be the 
average of the Contract No. 7 Spot 
quotations of New York Coft'ee and 
Sugar Exchange Inc. 

The shipment will be d·uring Jan-
uary/October 1965. 

(d) About Rs. 10 crores. 

indian Council of Apieultural 
Research 

(Shrl Inder J. Malhotra: I ShrimaU Bam6alarl Sinha: 
229. ~ Shri D. C. Sharma: l Shrl Dlnen Bhattacharya: 

Shri S. M. Banerjee: 

Will the Minister of Food and 
Agriculture be pleased to state: 

(a) whether there is any proposal 
lunder consideration to expand the 

(b) if so, the details thereot? 

The Deputy Minister in the MiDis-
try of Food aDd Agriculture (Shri 
ShahIlawas Khan): (a) Yes: 

(b) The proposal envisages:-

(i) re-constitution of the Council 
as a fully autonomous organi-
sation; 

(ii) transfer to the re-organised 
Council of all Research Insti-
tutes under the Ministry of 
Food and Agriculture, includ-
ing thOSe under the Central 
Commodity Committees; 

(iii) appointment of an outstanding 
scientist as Director General of 
the Council; and 

(iv) re-constitution Of the Govern-
ing Body of the Council to 
comprise mainly of distinguish-
ed s~ientists. 

Use of Chabua Aerodrome by Airlines 
Corporation 

230 J Shri J. N. Huarlka: 
. L Shrlmati Jyotsrta Chanda: 

Will the Minister of Civil Aviation 
be pleased to refer to the reply given 
to Starred Question No. 626 on the 
22nd December, 1964 and state: 

(a) whether any arrangement has 
been made with the Defence MinistrY 
fOr temporary use of the Chabua aIr-
field by the Indian Airlines Corpora-
tion for Viscount landing; 

(b) whether the Mohanbari Aero-
drome has been fully repaired 5"0 as 
to make it fit for Viscount/Fokker 
Friendship/Dakota landing; and 

(c) whether the Indian Airlines 
Corporation Viscount Service has 
since been resumed? 
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The Minister of Civil Aviation 
(Shrl Kanungo): (a) The terms and 
conditions fOr the use 01 Chabua air-
.field by the Indian Airlines Corp~ra­
tion are under consideration. 

(b) The recarpetting work on the 
runway at Mohanbari aerodrome is 
being carried out in accordance with 
a phased programme So as to ensure 
that a part of the runway continues 
to be available for Dakota operations 
of the Indian Airlines Corporation. A 
daily dakota service is at present 
being operated to this aerodrome by 
the Indian Airlines CorporatIon on 
the route Calcutta-Gauhati-Tezpur-
Jorhat-Lilabari-Mohanbari. The re-
carpetting work is likely to be com-
pleted by November, 1965 when the 
runway will be fit for Viscount and 
Fokker Frienship aircraft operations. 

(c) The Viscount service which 
operated on the route Calcutta I 
GauhatilMohanbari is at present 
operating on the route Calcuttal 
GauhatilJorhat. Subject to the per-
mission of the Ministry of Defence It 
is planned to operate this service on 
the route CalcuttalGauhatilChaubua 
with effect from 1st April, 1965. 

National Highways In Assam 

231. Shri J. N. Hazarika: Will the 
JilJinister of Transport be pleased to 
II tate: 

(a) the expenditure incurred during 
t"le years 1962-63, 1963-64 and 1964-
il5 for widening, improvement, divt:r·· 
lII\on, etc. of the National Highways 
ill Assam State; 

(b) whether any amount was sur-
rendered during the first two years 
~f the above period; and 

(c) if so, the reasons therefor? 

The Minister 01 Transport (Shrl 
HaJ Bahador): (a) The expenditure 
llctually incurred during the yean 
1962-63 and 1963-64 and that antici-
pated to be incurred during the year 
1964-65 for widening, improvement, 

2194 (Ai) L.S.-4. 

diversion, etc., of the National Higt.-
wayS in Assam State is as under: 

Year 

1961-63 . 

1963-64 . .,. 
1964-65 

TOTAL 

EX"l'"nditure 
Ks.lakns 

Il3· 19 (Actuals) 

~28. 32 (ActuaJs) 

576 23 (Anticipated) 

Il2774 

(b). and (c). Against the sum of 
Rs. 163'01 lakhs made available to the 
Government of Assam during the yeoar 
1962-63 for the National Highway. 
(Original) works, a total expenditure 
of Rs. 123.19 lakhs was incurred t-y 
them thereby resulting in a saving of 
Rs. 39'82 lakhs. This saving wu 
mainly due to non-adjustment of ex-
penditure. There was no saving dur-
ing the year 1963-64. 

Development of Tourism 

232. Shri J. N. Hazarlka: Will the 
Minister of Transport be pleased to 
state: 

(a) the percentage of funds allo-
cated to the Central Sector and the 
State. sector which have been utill-
Jized for the development of tourism 
during tbf! year 1964·65, respectively; 

(b) t"p amount spent by each 
sector 1'1 r home tourists during the 
above period; 

(c) the amount granted to the 
StateR as subsidies during 1!be above 
~riodl and 

Cd) the total amount of loans and 
subsidies granted out of central 
sector fund to the private hotels and 
restaurants during the above period? 

The Minister of Transport (Shrl 
Raj Bahador): (a) and (b). The f'xact 
percentage of funds actally utilized for 
the year 1964-65 for the development 
of Torism by the Central Sector .. 
well as States Sectors cannot be 
worked out before March 1965 The 
reason is that according td the proce-
dure being followed for the release of 
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subsidies to State Governments on 
expenditure on plan l>ehemes, it it; 
necessary to seeure statements from 
the State Governments as to the 
actual expenditure incurred on the 
schemes for the first nine months of 
the financial year and the expendi-
ture proposed and likely to be incur-
red in the remaining 3 months of the 
year; then on the basis of these state-
ments the subsidy is released to the 
State Governments. This can only be 
done in tile monttls of February! 
MarCh, 1965. 

(c) The exact amount of subsidy to 
be released to tlie State Governments 
can be made k~own only when the 
figures of actual expenditure incurred 
by the State Governments on plan 
schemes ha Ve been received. 

(d) The Government does not 
grant any loanslsubsidies to hotels 
and restaurants out of the Central or 
State Sector funds. Hotels do how-
ever, obtain loans from the II'ndus-
trial Finance Corporation and the 
States Financial. Corporations. 

UndergrouDd Railway In Delhi 

233. Shrlmati Malmoona Sultan: 
Will the Minister of Transport be 
pleased to state: 

(a) whether it is a fact that the 
Delhi Transport Committee has asked 
Government to consider the feasibili-
ty of an underground railway In the 
capital; and 

(b) if so, the Government's reac-
tion thereof? 

The Mlnillter of Transport (Bhrl 
Raj Bahndur): (a) and (b). A pro-
posal for introducing other means of 
transport including underground 
railway to meet the growing trans-
POrt requirements of Delhi has been 
reeeived from the Delhi Transport 
Undertaking. A detailed stUdy of the 
traffic needs of Delhi is contemplated. 
On the result of this study, the 
matter will be further pursued. 

Roada lD Gu,larat 

234. Shri Narendra Singh MahIda~ 
Will the Mimster of Transport be 
pleased to state: 

(a) whether Government are aware 
that Gujarat is the only State which 
has yet to achieve the target set by 
the Nagpur Plan in regard to all-
weather roads; and 

(b) if ":0, the steps Government 
propose to take to implement the 
Nagpur Plan for building all weather 
roads in Gujarat? 

The Minister of Transport (Sbrl 
Raj Bahadur): (a) and (b). Beside. 
the Govt. of Gujarat, the Govern-
ments of certain other States like 
Uttar Pradesh and Rajasthan hav" 
also indicated shortfalls in respect 0" 
road mileage in their respective 
States in terms of the formUla given 
in the Nagpur Plan of Post-War Road 
Development formulated in 1943. 
This matter was discussed at the 
Fifth meeting of the Transport 
Development Council held at Srinagar 
in July 1964. While it was agreed at 
that meeting that special effort would 
be required to make up deficiencies 
in the road system tor various cate-
gories ot roads, it was suggested that 
the total requirements should be 
worked out by the States concerned 
and then a phased programme pre-
pared so as to make up the defici-
encies. Necessary provision for such 
programmes has to be made by the 
State Govts. concerned in their res-
pective State Plans since they are 
primarily concerned with the gene-
ral question of improving road com-
munications. The recommendations 
of the Transport Development Council 
have already been communicated to 
all the State Governments for neees-
sary action. 

KhacU ProdUCed In Orissa 

r 8hrl B.aDI&ChaDdra Ulaka: 
W. 1. 8hrI Dhulellhwar Meena:-

Will the Minister of Social Securl1;1 
be pleased to state: 
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(a) the quantity Of Khadi 'produced 
80 far in Orissa during 1964-65; and 

(b) the target ftxed for production 
of Khadi in that State during 1965-66? 

The Deputy MInister In the MiDls-
try of Law (Shri Jaganatha Rao): <a) 
and (b). Information is being col-
lected and will be placed on the 
Table of the House in due course. 

Researcb Centres 

236 J Shri Dhuleshwar Meeu: 
. l Shri Ramachandra Ulaka: 

Will the Minister of Food and Api-
olilture be pleased to state: 

(a) the number of research centres 
established in the country to pursure 
the research work regarding the bio-
gas plant during 1964-65; and 

(b) the details thereof? 

The Deputy Minister in the MiDistry 
or FOOd and Agriculture (Shri Shah 
Nawaz Khan): (a) Two. 

(b) The Hungarian Bio-gas delega-
tion, in co-operation with the Na-
tional Industrial Development Corpo-
ration, established two pilot-plants 
for Bio-gas production at Kanpur and 
Bombay, the co·nstruction of which 
was completed in February, 1964. Ex-
periments on the produdtion of Biq. 
gas were started in March-April, 
1964 and completed in December, 
1964. Further research work is in 
progress and is expected to be com-
pleted by March, 1965. 

Cstral Road Fund for Orissa 

237 J lihri Dhuleshwar Meeaa: 
. 1. Shrl Ramachandra Ulaka: 

Will the Minister of Transport be 
pleased to state: 

(a) the amount or grant given to 
~ Orissa Government from the Cen-
tral Road Fund for road development 
Sclheines in the State during 1964-65; 
and 

(b) the amount proposed to be 
given to that State during 1965-66? 

Tbe Minister of Transport (Shri ~ 
Bahadur): (a> Rs. 15'00 lakhs. 

(b> The information will be avail-
able in the budget for 1965-66 being 
presented to the Lok Sabha shortly. 

Construction of RoadsiBrld&'e8 In Orissa 

238 J SOri Dhuleshwar Meella: 
. "\. Shri Ramachandra Ulaka: 

Will the Minister of Transport be 
pleased to sbate: 

~a) the total amount allotted to 
Orissa for the construction of roads 
and bridges in the State during 1964. 
&~; 

(b) the manner in which the amount 
was utilised by the State; and 

(c) the amount proposed to be given 
tn the State during 1965-66 for the 
same purpose? 

The Minister of Transport (Sbrl 
Raj Bahadur): (a) The requisite In-
formation is as under: 

Category of Roads 

Funds allotted or 
proposed to be allo-
tteed to the G0-
vernment of Orissa 
during 1964-65. 

Rs.lakhs 

National Highways. 504' 28 

State Roads of Inter-
State or Economic 
Importance 2 . 59 

State Roads financed 
out of grants from 
the Central Road 
Fund 

(b) The amount will be utilised by 
the State Government for the con-
,truction of National Highways and 
the Centrally-Aided State Roads in 
Orissa. 
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(e) The information will 'be avail-
able in the budget for 1965-66 being 
presented to the Lok Sabha shortly. 

State of ·Orissa together with their 
individual mileages are as under: 

National Name of the National mileage 
C. D. Blocks Highway Highway 

Ro. 

239 J Shri DhuIeshwar Meena: 
. 1. Shri Ramachandra Ulalta: 

Will the Minister of OommUDit,-
Development and Co-operation be 
pleased to state: 

(a) the total amount allocated to 
the Orissa Government fOr Com-
munity Development Blocks durinl 
1964-65; and 

(b) the amount propo!ll!'d to be al-
located to that State for the purpo.e 
during 1965-661 

The Deputy Mialster In the Minis-
try or Community Development and 
Co-operation (Shrl B. 8. Murthy): 

(RupslI in lakhs) 

Loan Grant 

<a) 1964-:J Funds 
alloeat 99'30 149'90 

(b) 1965-66 Tentative 
allocation 118'70 178'80 

National m,hways In Orissa 

240. Sbrl Dhuleshwar Meena: 
Shrl Ramachandra Ulan: 

Will the Minister of Transport be 
pleased to state: 

(a) the total mileage Clf National 
Highways in Orissa as '.ln the 3] st 
December, 1964; 

(b) the names of th~e highways: 

(e) whether there is any proposal 
to include other roads under this 
Scheme; and 

(d) if so, the details thereof? 

The Minister of Transport (Shrl 
"j Bahadur): (a) and (b). The 
names of National Highways in the 

S Calcutta-Cuttaek-
Vizag-Madras, 30S 

6 Dhulia-Nagpur-
Sambalpur-Calcutta 289-5 

42 . Sambalpur-Cuttaek 163 

43 Raipur-Vizianagram 95 

GRAND TOTAL 8S2·S 

(e) and (d). There is no proposal 
to include any other road in National 
Highway System during the third 
Plan. The proposo.ls for the Fourth 
Plan will be considered when the 
quantum of allocation for National 
Highway development is finalised. 

Local development works ill Orissa 

241 J Shrl Ramachandra Ulaka: 
. L 8hri Dhuleshwar Meena: 

Will the Minister 
Development. and 
pleased to state: 

of CommUDit,-
Cooperation be 

(a) the total amount given to Orilla 
for local Development Works in the 
State during the first year of the Third 
Five Year Plan; and 

(b) the amount proposed to be allo-
cated for Orissa for the said purpose 
during 1965-66? 

The Deputy Minister In the MinbJ.. 
try of Community Development and 
Cooperation (Shri B. S. Murthy): (a) 
A central grant of Rs, 22:905 lakhl 
was released to the Government of 
Orissa for the Local Development 
Works Programme during the tlrd 
year of the Third Five Year Plan. 

(b) The State-wise allocation of 
funds for the Lo~al Development 
Works Programme for 1965-66 is UD-
der cbnsideration. 
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D.T.U, • 

rShrlmat1 Savitri Nigam: 
Z4Z t Shri Mabeswar Naik: 

• Shri Kamachandra Ulaka: 
Shr! Balmik!: 

Will the Minister of Transport be 
pleased to state: 

(a) whether it is a fact that the 
D.T.U. has no funds to increase ita 
Beet so as to be able to cope with the 
increasing traffic in the Capital; and 

(b) if so, the steps which Govern-
ment propose to take in the matter? 

The MlnJster of Transport (Shrl Raj 
Babadur): (a) and (b). For expansion 
Of its fleet of buses, the Delhi Trans-
port Undertak'ing depends mainly on 
loan assistance from the Government 
of India. The Third Five Year Plan 
expenditure ceiling of the Undertak-
ing has recently been increased from 
Rs, 320 lakhs to 418 lakhs to enable it 
to strengthen its fleet etc, 

Model Seed Centre 

Z43. Shri Vishwa Natb Pandey: Will 

Will the Minister of FOOd and Agri-
':Ulture be pleased to stgte: 

(a), whether it is a fact that many 
/'\tates have approached the Centre 
for more funds for accelerating aerl-
eultural production programme; 

('b) if so, the names of those States; 
and 

(c) the 
thereto? 

Government's reaction 

The Deputy Mlaister ID the Mlnish7 
of Pood aDd Arrtculture (Shri 41Ihah-
Dawaz Khan): (a) to (e). yps. Mbny 
States requested for additional funds 
during the current financial year 
1964-65, 

An additional Central assistance 
totJalling to Rs, 20.85 crores has been 
sanctioned to the State Governments 
fOr accelerating their agricultural pro. 
duction programmes including minor 
irrigation and soil consl!'rvation, over 
and above the outlays initially agreed 
to by the Planning Commission for the 
State Annual PI'3.ns fOr 1964-65. The 
State-wise break-up of this additional 
Central assistance is as follows: 

the Minister of Food. and Agriculture SI. Name of State/ 
be pleased to state: No. Union Tcrritory 

Additional 
Central 

assistance 
(a) whether it is a fact that Gov-

ernment is considering to offer to the 
Birla Brothers 500 acres of' reclaimed 
land in Punjab for setting up a model 
eeed centre; and 

(b) it so, the main features of the 
centre and when it would be set up? 

The Deputy MInIster In the Minls-
try of Food aad Agriculture (Sbri 
8hahDawu Khan): (a) and (b). A 
Scheme for setting up a Seed Farm 
in Punjab !has been submitted by 
Messrs Birla Brothers (P) Ltd" New 
Delhi. to the Government Of Punjab, 
and is under their consideration. 

Agricultural Prodnctloa 

r Shri Vishwa Nath Pandey: 
lIM. ~ Sbri M L. DwlvecU: 

l SILI'I til C. SamaDta: 

I. 
2. 

3· 
4· 
S· 
6. 
7. 
8. 
9. 

10. 
II. 

12. 

13· 
14· 
15· 

Andhra Pradesh 
Assam 
Bihar 
Gularat 
Jammu Be Kashmir 
Kerala 
Madhya Pradesh 
Madras 
Maharaahtra 
Myaore 
Oris .. 
Punjab 
Rajasthan 
Uttar Pradcsh . 
West Bengal 

TOTAL 

(Rs. in 
crores) 

1'90 
0'10 
1·80 
0'40 
0'15 
0'40 

3'40 
0'90 
0'90 
3'75 
0'65 

0'90 
1'40 

3'30 
0'90 
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Forestl'J Project 

145 J 8hri Maheswar Nalk: 
• '\. 8bri RamesIlwar TanUa: 

Will the Minister of FOOd and Aer!-
culture be pleased to state: 

(a) whether it is a fact that an 
agreement has been entered into~­
tween the Government of India on 
the one hand, and the U.N. Special 
Fund and the F.A.O. on the other, 
providing aid to a Government forestry 
project; 

(b) if so, the aid contemplated; and 

(c) the- nature of the project? 

The Deputy MiDister in the MiDistry 
of Food and Apiculture (8bri Shah 
Nawaz Khan): (a) Yes Sir. The 
agreement relates to the project for 
Pre-investment Survey of Forest Reo-
sources in India. 

(b) The aid contemplated is U.S. 
$ 885,100 or Rs. 42'15 lakhs. 

(c) The total provision for the Pro-
jedt 'including the amount of aid men-
tioned above, is Rs. 1,28,55,676, the 
balance being provided by the GoV!-
ernment of India. 

The Project will involve: 

(i) Investigations into the econo-
mic availability of raw mate-
rial for forest industry deve-
lopment in three selected 
zones totalling approximately 
11,500 square miles in 9 States 
(Uttar Pradesh, Himachal 
Pradesh, Punjab, Madhya 
Pradesh, Orissa, Andhra 
Pradesh, Kerala and Mysore). 
These zones have been select-
ed as areas which have the 
greatest forest industry deve-
lopment potential but in re-
gard to which existing infor-
matlOJ1 concerning tihe forect 
resources and other relevant 
factors is inadequate. 

(ii) Investigations into the raw 
material requirements, the 
existing plant capacities, the 

products markets proposed. 
forest industry expansion 
plans and other relevant fac-
tors to obtain an overall 
picture of India's present con-
sumption, forest industry 
dapacity and the likely future 
trends of wood use require:-
ments. 

(iii) The determination of suitable 
areas for industrial planta-
tions primarily with regard 
to the raw material supplies 
within the selected zones and 
the establishment in seleCted. 
sites of trial plantat'ions of 
various quick growing tree 
species. 

Sale of Rice 

246. Shri A. V. Raghavan: Will the 
Minister of Food and Agriculture be 
pleased to state<: 

(a) whether it is a fact that the 
Government of Kerala have discon-
tinued the distribution of subs!idised 
rice through fair price shops; 

(b) if so, the reasons therefor; and 

(0) whether there is any proposal 
to revive the scheme? 

The Deputy Minister iR the Mlalstr7 
Food and Agriculture (Sbri D. L 
Chavan): (a) to (c). Now that the en-
tire State of Kerala has been brought 
under informal rationing, the previous 
arrangement under which the persona 
in the low-income group were sup. 
plied a small quantity of rice at spe-
cially subsidised price, has been dis-
dontinued and all persons are now 
issued rice at the same price which 
also involves an amount of subsidy. 
It 'is not proposed to revive the old 
scheme of issuing rice to persons in 
the low income group at specially re-
duded price. 

Kerala Road Transport CorporatlGD. 

21'. Shrl A. V. ltarbavan: Will the 
Minister of TraMport be pleased. to 
state: 
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• 
(a) whether the Government of 

Kerala have taken a decision to bring 
the water transport also under the 
proposed Kerala Road Transport Cor-
poration; and 

(b) it so, wlhen the scheme will be 
implemented? 

The Minister of Transport (Shri RaJ 
Bahadur): (a) and (b). The Road 
Transport Corporation proposed to be 
set up in Kerala will run, as an ancil-
lary service, the ferries now being 
operated by the State Transport De-
partment, so as to provide the facility 
of through traffic. 

Under the existing provisions of the 
Road Transport Corporations Act, 
1950, a Ro·ad Transport Corporation 
Cannot operate regul'ar C'Ommercial 
water transport services. The Gov-
ernment of Kerala have suggested an 
amendment to the said Act so as to 
perm'it a Road Transport Corporation 
to provide water transport serviCe! 
also in addition to road services. This 
pro~al is under examination, in con-
sultation with the State Governments 
etc. 

Price of Delhi Milk Scheme Ghee 

r Shrlmati Savitrl Nigam: 
r ta,"\. Shri Rameshwar Tantia: 

Will the Minister of Food and Acrl-
iC'uIture be pleased to state: 

(a) whether it is a fact that the 
price of Ghee of Delhi Milk Scheme 
has been raised by Re. 1 per k.g.; 

(b) if so, from what date; and 

(c) the reasons for the same? 

The Deputy Minister In the MinLItry 
'Of Food and Ac'riculture(Sbri Shah-
"!lawu Khan): (a) Yes. 

(b) With effcdt from 1st February, 
'1965. : 

(e) Due to general increase in the 
procurement price of mllk, the cost 
of production Of gilee has gone up. 

Supply of RIce to Ceylon 

249. Shri B. Barua: Will the Minister 
of Food and Agriculture be pleased·to 
state: 

(a) whether it is a tact that Ceylon 
has asked for the supply of ike to 
that country; and 

(b) if so, for what purpose? 

The Deputy Minister In the MinIstrJ 
of Food and Agriculture (8hrt D. B. 
Chavan): (a) and (b). Ceylon had 
asked on 27th January, 1965 for a loan 
of 20 to 30 thousand tons of rice In 
February and early March in order 
to meet shortages arising from damage 
to paddy crop and stoc\ks of paddy and 
rice by cyclone. The Government of 
India indicated its wilIingness to help 
the Government of Ceylon in the mat-
ter. The Government of Ceylon how-
ever advised on 11th February that it 
was no longer necessary to take this 
loan of rice from us. 

Tourism 

J Shrl Yashpal Singh: 
250. "\. Shri Bameshwar TanUa: 

Will the Minister of Transport be 
pleased to state: 

(a) whether a meeting of Ministers 
ot Tourism, Southern Region, was 
held on 3rd February, 1965; and 

(b) if so, the steps taken to attradt 
the tourists to Pondicherry? 

The Minister of Transport (Shri Raj 
Bahadur): (a) Yes. 

(b) Steps will be taken by the Ad-
ministration of Pondichcrry to publi-
cise tourist attractions of Pondlcherry 
and to provide accommodation tor 
visiting tourists. 

Training In Cooperative Manapmeat 

251. Sbri Bawlmatart: wm the 
Minister of Community Developmeai 
and Cooperation be pleased to state: 

(a) whether the details about taw 
setting up of a National Institute for 
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training in the CIOoperative manage-
ment have been worked out; 

(b) if sO. the nature thereof; and 

(c) if not, how much time it will 
take to complete them? 

The Deputy MinIster In the Ministry 
of Community Development and Co-
operation (Shrl B. S. Marthy): (a) 
The details are still under examina.-
tlon. 

(b) Does 110t arise. 

(c) It ish difficult to give an indi-
cation. 

PAPERS LAID ON THE TABLE 

12 hrs. 

AUDrr REPORT, APPROPRIATION Ac-
COUNTS ETC. OJ' RAILWAys 

The Miaister of FinaDoe (Shrl T. 
T. Krishnamachari): I beg to lay on 
\he Table a copy each of the following 
papers:-

(i) Audit Report, Railways, 
1960, under article 151 (1) of the 
Constitution. [Placed in UbTartl. 
See No. LT-3819/65.] 

(ii) Appropriation Accounts, 
Railways, for 1963-64 Part I-Re-
view. [Placed in UbTartl. See 
No. LT-3819/65.] 

(iii) Appropriation Accounts, 
Railways, for 1963-64, Part II-De-
tailed Appropriation Accounts. 
(Placed in LibTary, see No. LT-
3821165.] 

(iv) Block Accounts (including 
Capital Statements comprising 
the Loan Accounts) Balance 
Sheets and Profit and Loss Ac-
counts, Railways, for 1963-64. 
[Placed in Library. See No. LT-
3822/65.] 

UK-INDIA TRADE AGREEMENT (AMEND-
MENT) RULES 

The Deputy Minister In the Ministry 
01 Law (Sbri J,aganatha Rao): On 
behalf of Shri Manubhai Shah, I bel 
to lay on the Table a copy of the 
United Kingdom-India Trade Agree-
ment (Amendment) Rules, 1964, pub-
lished in Notification No. 3li (2)-Tar/ 
63 dated the 3rd October 1964, under 
sec. llA of the Indian Tariff Act. 
1934. [Placed in L;br4TY. see No. 
LT-3823/65]. 

RICE-MILLING INDUSTRY (REGULATION 
AND LICENSING AMENDMENT RtJLES 

FOOD CORPORATION RULES 

The Deputy Minister in the MInistI'T 
of Food and Agriculture (Shr! D. L 
Chavan): I beg to lay on the Table: 

(i) a copy of the Rice-Milling 
Industry (Regulation and Licen-
sing) Amendment Rules, 1965, 
published' in Notification No. 
G.S.R. 133 da'ted the 23rd January, 
1965 under sub-section (6) of sec-
tion 3 of the Essential Commodi-
ties Act, 1955. [Placed in LibTaTtl. 
see No. LT-3824/65]. 

(ii) a copy of the Food Corpo-
rations Rules, 1965, ,published in 
Notification No. G.S.H, 117 dated 
the 13th January, 1965, under BUb-
section (3) of section 44 01 the 
Food Corporations Act, 1964. 
[Placed in LibTary. See No. LT-
3825/65]. 

NOTIFICATIONS UNDER EMpLO~ 
PROVIDENT FUNDs ACT 

ANNUAL REPORT OF EMPLOYEES' PRo-
VIDENT ORGANISATION 

Shri Jagaaatha Rao: I beg to lay 
on the Table: 

0) a copy of Notification No. 
G.S.H, 1795 dated the 19th De-
cember, 1964 under sub-section. 




